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[Secretary]
Clause 2

4. That at page 4, lines 2-3, for
the words “required to work 
or is engaged directly or 
through any agency, in pro
fessional capacity on a trans
port vehicle or who attends” 
the words “employed in a 
motor transport undertak
ing directly or through an 
agency, whether for wages 
or not. to work in a profes
sional capacity on a trans
port vehicle or to attend” be 
substituted.

5. That at page 4, line 7, after
the word “time-keeper” the 
word “watchman” be substi
tuted.

Clause 18

6 . That at page 9, line 38, for
the? words “each adult motor 
transport worker” the words 
“for the days on which he 
substituted.

Clause 20

7. That at page 10, line 23, for
the word “holidays” the 
words “days of rest” be sub- 
stituted.

Clause 28

8. That at page 13, line 3, after
the word “wages” the words 
“for the days on which he 
worked during the month 
immediately preceding his 
leave,” be inserted.

I am, therefore, to return here
with the said Bill in accordance 
with the provisions of rule 126 
of the Rules of Procedure and 
Conduct of Business in the Rajya 
Sabha with the request that the 
the concurrence of the Lok Sabha 
to the said amendments be com
municated to this House.’

MOTOR TRANSPORT WORKERS 
BILL

L a id  o n  t h e  T a b l e  a s  r e t u r n e d  b y  
R a jy a  S a bha  w i t h  A m e n d m e n t s

Secretary: Sir, I lay on the Table
of the House the Motor Transport 
Workers Bill, 1961, which has been 
returned by Rajya Sabha with 
amendments.

ESTIMATES COMMITTEE 
H u n d red  a n d  n in t h  R e p o r t  a n d  

H u n d r e d  a n d  t w e n t y -f ir s t  R e p o r t

Shri Dasappa (Bangalore): I beg
to present the following Reports of 
the Estimates Committee: —

(1) Hundred and ninth Report on 
the Action taken by Govern
ment on the recommenda
tions contained in the Eighth 
Report of the Estimates Com
mittee (First Lok Sabha) on 
the Ministry of Defence— 
Naval Dockyard, Bombay.

(2) Hundred and twenty-nrst 
Report on the Ministry ol 
Commerce and Industry— 
Coffee Board, Bangalore (Re
ports and Accounts).

COMMITTEE ON ABSENCE OF 
MEMBERS FROM THE SITTINGS 

OF THE HOUSE 
T w e n t y - t h ir d  R e p o r t  

Shri Mulch&nd Dube (Farrukha- 
bad) : I beg to present the Twenty- 
third Report of the Committee on 
Absence of Members from the Sit
tings of the House.

EXPUNCTION OF CERTAIN RE
MARKS OF A MEMBER

STO : W’aiW
'Sft,

«sft ffauTG

t ,  " n M  if
TTOT *F7m t  I t m  % Tin? %




